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1993. 
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Asadha. 1915 (Saka) 

C.K. JAIN, 
Secretary-General. 
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1. DURATION OF SESSION 

Date 01 commencement 

Date 01 Adjoumment 

Date 01 Prorogation 

Total Number 01 days of Session 

Number 01 actual sittings 

Number 01 hours 01 sittings 

(izi22 February. 1993 

£"14 May. 1993 

18 May. 1993 

82 days 

45 
313 hours and 23 minutes. 

(aThe: first sitting commenced with the: playing of National Anthem. 
£The: last sitting ended with the: playing of National Song. 
·(i) On the: recommendation of Business Advisory Committee House agreed to cancel 

the: sittings fixed for 2. 6. 7. 8. 12. 15 and 16 April. 1993 in view of tbc 89th InlCr-
Parliamentary Conference. 

(ii) The: Session was originally !iCheduled to conclude on 7 May. 1993. 
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SUMMARY 

1 . Bills pending at the end of the last session 203 

2. Bills Introduced.. 42 

3 Bills withdrawn 2 

4. Bills negatived.... NIL 

5. Bills removed from the Register of Pending Bills 9 

6. Bills part-discussed 

7. Bills pending at the end of the session Vldp para No. 2110 of 
Bulletin-Part II. dated 205.1993.. 234 
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5. DIVISIONS 

No. of Divisions held 13 
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7. LEAVE OF ABSENCE 

SI. Names 0' Members Period for which Date when 
No. leave granted leave 

granted 

1. Shri Yashwantrao Gadakh Patil 19.7.92 to 20.8.92 

2. Shri Vilasrao Nagnath Rao Gundewar 24.11.92 to 9.12.92 

3. Shri KrislJla Marandi 24.11.92 to 9.12.92 
and 16.12.92 to 22.3.1993 
23.12.92 

4. Shri Prakash Narain Tripathi 24.11.92 to 9.12.92 
and 16.12.92 to 
23.12.92 

5. Shri K. Muraleedharan 22.2.93 to 12.3.93. 
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1. 

2. 

3. 

4. 
5. 

MOTIONS UNDER RULES 111 AND 342 
SUMMARY 

No. of nollces received 

No. of motions admitted 

No. of motions discussed 

No. of motions remained Part-discussed 

Total time taken 

36 

484 
100 

Nil 

Nil 

Nil 
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I. OBITUARY REFERENCES 

SI. Name and Particulars 01 Dale 01 death Dale on which Time leken 
No. Membership relerence made 

H. M. 

2 3 4 5 

1. Dr. Mono Mohan Das 13.12.1992 
(Member, Constitutent 
Assembly, Provisional 
Parliament, First to Third 
Loll Sabha) 

2. Shri Sharddhakar Supakar 06.01.1993 
(Member, Second and 
Fourth Lok Sabha) 

3. Shri Annasaheb P. Shinde 12.01.1993 
(Member Third to Sixth 
Lok Sabha) 

4. Shri Raghavendrarao 16.01.1993 22.2.1993 0 05 
Srinivasrao Diwan 
(Member, First Lok Sabha) 

5. Shri Vaijanath Mahodaya 19.01.1993 
(Member, First Lok Sahba) 

6. Shri Bindeshwari Dubey 20.01.1993 
(Member, Seventh Lok 
Sabha) 

7. Shri Blren Roy 21 1.1993 
(Member, Second 
Lok Sabha) 

8. Shri Baldev Singh Arya 221219921 
(Member. ProviSional 
Parliament) 

9. Shn Ral Mangal Mishra 
09021993 f 26.2.1993 0 03 

(Member. Ninth Lok Sabha) 

10. Shri Bhagwat Dayal Sharma 22.02.1993 
(Member. Sixth Lok Sabha) 

'1. Shrj Bahadurbhai Kunthabhal 28.02.1993 05.3.1993 0 02 
Patel 
(Member, First Lok Sabha) 

38 



2 3 4 5 

12. Shri Inder J. Malhotra 24.03.1993 ) 
(Member, Second to Fifth 31.3.1993 0 00 
Lok S~ha) { 

1:1. 8hri Suresh Chandra Miahra 30.03.1993 
(Member, lint Lok Sabha) 

M. SMi Suraj Lal Verma 16.03.1993 23.4.1993 0 01 

(Member, Third Lok Sabha) 

16. "Shri Ranasingh. Premadasa 01.05 "'.3 } 
(President of Sri Lanka) 03.5.1993 0 3( 

16. Shri N.G. Goray 01.5.1993 
(Member, Secor)d Lok 
Sat*a) 

"House was adjourned for the day without transacting any business. 
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10. PAN,EL OF CHAIRMEN 

SI. Name of Member Date of Nomination 
No. 

1. Shri Sharad Dighe 

2. Prof. Malini Bhattacharya 

3. Shri Tara Singh 23.2.1993 

4. Shri Nitish Kumar 

5. Shri Ram Naik 

6. Shri Peter G. Marbaniang ... 

40 



11. PAPERS LAID ON THE TABLE 

(8) By Government 

(b) By Private Members 

41 

............ 1519 

............. NIL 
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15. QUESnONS 
(i) Stllrred QUHtlona 

(a) Number of Questions put down in 1020 
Question Lists for' oral answers 

(b) Number of Questions orally answered 173 
(ii) Short Notice Qu.atlona 

(a) Number of Questions put down 
in Short Notice Question List 

(b) Number of Short Notice Questions 
orally answered 

(iii) Unatarred Qu •• tlon. 
(a) Number of Questions put down 8662" 

in Question Lists for written answers 
(b) Number of Questions for which 9509 

written answers were laid on the Table 
including those put down for oral ans-
wers but not reached for oral answers 

-------------_ .. _ .•. _ .. _ .. _----
"Includes 99 Unstarred Questions deleted/transferred from one 
Ministry to another. 

45 
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IMPORTANCE FOR SHORT DURATION UNDER RULE 193 

SUMMARY 
1 . No. of notices received 
2. No. of discussions admitted 
3. No. of discussions held 
4. No. of discussions remained Part- ................ . 

discussed 
5. Total time taken 

56 

250 
7 
4 

13 hours 
and 

58 minutes 



S.No. 

1. 

2. 

3. 

11. SITTINGS OF LOK SABHA 

Subject Date 

Cancellation 5.3.1993 
of sitting fixed 
for 9 March, 
1993 

Cancellation 16.3.1993 
of sittings fix-
ed for 2, 6, 7, 
8, 12, 15 and 
16 April, 1993. 

Fixation of sit- 31.3.1993 
tings from 10 
to 14 May, 
1993. 

57 

Remarks 

The Deputy Speaker an-
nounced that in the meeting of 
the Speaker with Members of 
Panel of Chairmen, BAC. and 
Chief Whips and Whips held on 
5 March, 1993, decided that the 
sitting of Lok Sabha fixed for 9 
March, 1993 might be cancelled 
as no sitting had been fixed on 8 
March, 1993 on Account of Holi. 
The House agreed. Accordingly, 
sitting fixed for 9 March, 1993 
was cancelled. 

On recommendation of BA.C., 
the House agreed to cancel Its 
sittings fixed for 2,6, 7, 8, 12, 15 
and 16 April, 1993 in view of the 
89th Inter-Parliamentary CorWr-
ence to be hosted by India dur-
ing that period in New Delhi. 

The Minister of Parliamentary 
Affairs announced in the House 
that the Session of Lok Sabha 
might be extended upto 14 May, 
1993, for completion of urgent 
items of Government and other 
business. The House agreed. 
Accordingly, sittings of the Houae 
were fixed from 10 to 14 May, 
1993. 



20. SPEAKER/DEPUTY SPEAKER/CHAIRMAN 
Announcem.nt.1 ObMrvatlon.1 R ...... ce. 

SI.No. Subject 

1. Announcement regarding cancel-
lation of sitting of the House fixed 
for Tue~ay, 9 March, 1993 

2. Announcement regarding discus-
sion on Demands for Grants of 
the Ministry of Agriculture at 
5 P.M. and Guillotine in respect of 
all the outstanding Demands for 
Grants at 6 P.M. on 4 May, 1993 

3. Observation regarding procedure 
for considering motion for present-
ing an Address to the President 
under Clause (4) of Article 124 of 
the Constitution and Motion for 
consideration of the Reporting of 
the Inquiry Committee constituted 
to investigate into the grounds on 
which removal of Shri V. Rama-
swami, Judge, Supreme Court of 
India was prayed for 

4. Valedictory references on the con-
clusion of the 6th session of Tenth 
Lok Sabha 

58 

By whom Date 

Deputy 5.3.1993 
Speaker 

Speaker 3.5.1993 

Speaker 10.5.1993 

Speaker, 14.5.1993 
Prime Minis-
ter, Sarvashri 
Jaswant 
Singh, Ram 
Vilas 
Paswan, 
Somnath 
Chatterjee 
and Lokanatt·, 
Choudhury. 



21. STATEMENTS 
(I) Stlltement. madellald by Mlnl •• r. under Rule 372 

SI.No. Briel subjec' Name 01 
Minister 

Date Time 

2 

1. Regarding Tripura. 

2. Regarding Tripura. 

3 

Shri S.B. Chavan 

Shri S.B. Chavan 

4 

1.3.1993 

3.3.1993 

3. Govemment Business lor the Shri P.R. 5.3.1993 
week commencing 9 March, Kumara-
1993. mangalam 

4. Govemment Business lor the Shri Vidyacharan 12.3.1993 
week commencing 15 March, Shukla 

• 1993. 

£5. Bomb blasts in Bombay. Shri Rajesh 
Pilot 

12.3.1993 

6. Bomb explosions in Bombay on Shri S.B. Chavan 15.3.1993 
12 March, '1993. 

7. Govemment's deciSion about re- Shri P.A. 
vision 01 rate 01 Industrial Dear- Sangma 
ness .Allowance with retrospec-
tive effectlrom 1 January, 1989, 
guidelines lor wage negotiations 
in Central Public Sector Under-
takings and introduction 01 a 
Pension Scheme lor subscribers 
of Employees' Provident Fund. 

16.3.1993 

'8. Socia-economic criteria for exclu- Shrl Sitaram 16.3.1993 
sion 01 "Creamy Layer" Irom Kesri 
"Other Backward Cluses". 

9. Bomb exploeion at Calcutta on 8M RajeIh 18.3.1983 
16 March. 1983. Pilot 

10. Government Buli"... for the Shrt Vidy.aharan 11.3.1983 
period 22 to 31 MM:h. 1983. Shuida 

Taken 

5 

H. M. 
o 04 
o 04 

o 02 

o 02 

o 14 

o 05 

o 02 

o 02 

o 08 

o 02 

E AIIO laid on the Table a coPY 01 the Report or the ExpeIt CcImITIIa.e (HIndI ... 
EngII8h YerIionI) for specIfytng the crIt8rIa for idellIIbIIon or IOCIIIIIy .... 
per.ane among the SocMIIy and Educ .. onally 8acIcw8rd 0-. 

• ........ .... pem'IilIed to 8Ik ctMIIcIIIoIy ~ . 

• 



2 3 

11. Dw,1OIIoI1 or ....... In vtIIIIge Smt. SheIla 
..... lind M.B. RoIId, DeIhl. Kaul 

11. AIDdenIaI deaths In 8hah11d, Shrl Kamal 
~ .,.., Bombay due to toxic Nath 
,....... from MIl Century R.yon 
Ud. 

4 

22.3.1893 

22.3.1993 

13. ~ IIbrOIId of the lUI- Shri 0Inesh 24.3.1993 
pedI In Bombay Bomb bIuts. SIngh 

14. InIroducIIon of new .. tellite Shrl K.P. SIngh 24.3.1993 
t.ed T.V. ChIInneI In India. Ceo 

15. EIecIronIc aurveillance 01 the 
IeIephone of the Mlniater of 
Human Reaourc8 Development. 

18. Important changea In the Export 
8nd Import Policy, 1992-97. 

Shrl 8.B. Chaven 

Shrl Pranab 
Mukhefjee 

17. 0I8mIuaI 01 the Nawaz Sharif SM Dlneah 
Govemment In Peklatan. Singh 

18. o.r.Ilment 01 IRL mixed train on 
the Ranchl-L.ohartt.ga NCtion 01 
South Eastern Railway on 20 
AprIl, 1993. 

119. Bomb blasts in Bombay. 

£.20. Aeoent incidents which took 
pI.ce in AJlgarh. 

21. Indo-Br1tIah environmental inltla· 
live. 

Shri K.C. Lenka 

Shrl S.B. Chaven 

SM Rajeah 
Pilot 

Shri Kamal 
Nath 

29.3.1993 

31.3.1993 

19.4.1993 

21.4.1993 

21.4.1993 

22 .... 1993 

22.4.1993 

22. Government Business for the Shri Vldyacharan 23.4.1993 
week commencing 26 April, Shukla 
1983. 

23. Ttiecom Tariffs. SM Sukh Ram 
24. eraah 01 Indian Airlines Flight Shri Rajesh 

1C-491 at Aurangabad on Pilot 
28 April, 1993. 

125. Hijacking 01 Indian Airlines Flight (cLShri Rajesh 
1C-427 on 24 April, 1993. Pilot 

£ Mede on behall 01 Shri Ghulam Nabi Alad. 

26 .... 1993 
26.4.1993 

26.4.1993 

5 

o 08 

o 02 

o 05 

o 08 

o 04 

o 12 

o 04 

o 

o 
o 
o 

04 

23 

10 

03 

o 02 

o 13 

o 04 

o 22 

@ AIIo laid on the Table a copy of (I) the Dralt Agriculture Policy RelOlutlon-aa 
modified (Hindi and English versions) and (ii) the Important suggestions (Hindi 
.nd English versions) made by the States at the Chief Mlniaters' Conference held 
on 5 March, 1993. 

80 



2 3 4 5 

28. Setting up of the Rlllhlrlya Shri Arjun 27.4.1993 ,t 0 04 
Mahlla Koah. Singh 

£27. Alrcrash at Aurangabad on 26 Shri Ghulam 27.4.1993 0 19 
AprIl, 1993. Nabi Azad 

28. Fire in the All India Institute of Shri B. 28.4.1993 0 02 
Medical Sciences, New Delhi Shankaranand 

29. The Verma Commiasion of Shri S.B. Chavan 28.4.1993 0 04 
Inquiry. 

30. Government Busin... for the Shri Vidyacharan 30.4.1993 0 01 
week oommenclng 3 May, 1993. Shukla 

31. Decontrol of mol ..... and al· Shri Eduardo 
oohol by rescinding the Mol..... Faleiro 
Control Order, 1961 and Ethyl 
Aloohol (Price Control) Order, 
1971. 

4.5.1993 o 02 

32. Communal violence in Manipur Shri S.B. Chavan 4.5.1993. 0 02 
on 3 May, 1993. 

33. Telecom Tariff. Shri Sukh Ram 5.5.1993 0 06 
34. Government Buslne.s for the Shri Mukul 7.5.1993 0 02 

week oommencing 10 May, Wasnik 
1993. 

35. U.S. Action designating India as Shri Pranab 7.5.1993 0 02 
a priority foreign oountry under Mukherjee 
Ita Special 301 Legislation. 

36. Visit of Bangladesh Minister Shri Salman 
for Communications, Col. 011 Khursheed 
Ahmed, to the Chakma refugees 
camps on 8·9 M-V, 1993. 

37. Interim relief to Bhopal Gas Shri Eduardo 
victim.. Faleiro 

36. Minimum support price of oopra Shri Balram 
for 1993 seuon. Jakhar 

(6'(6' 38. Draft Agriculture Policy Shri Balram 
Resolution. Jakhar 

12.5.1993 

14.5.1993 

14.5.1993 

14.5.1993 

£ Members were permitted to ask clartflcatory question •. 

o 07 

o 05 

o 01 

o 04 

@@ AIao IU:t on the Table a oopy of (I) the Draft Agriculture Policy ResoIuIion-U 
modified (Hindi and English version.) and (II) the Important suggestIona (Hindi 
end EnglIsh veraIonI) made by the States at the Chief Mlnilters' Collference 
held on 5 MM:h, 1983. 

11 



62 

2 3 4 5 

40. Financial Sector Programme Dr. Manmohan 14.5.1993 0 06 
Loan 'rom the Asian Develop- Singh 
ment Bank. 

41. Current situation in Jammu " SM Rajesh 14.5.1993 0 14 
Kuhmir. Pilot 

42. Alleged leakage of question. Of Kum. Selja 14.5.1993 0 05 
annual examination. of Delhi 
Un~. 



(II) Mattera Under Rule 377 
Position regarding receipt of replies from Ministries concerned 

during Tenth Lok Sabha as on 296.1993 

Total number No. of replies Percentage of 
of matters sent to mem- replies sent 

raised bars by Mini- to Members 
sters and co- by the 
pies endor- Ministers 
sed to Lok 
Sabha Sec-
retariat 

First Session 270 212 78.51 
(9.7.91 to 18.9.91) 
Second Session 133 112 84.21 
(20.11.91 to 
20.12.91) 
Third Session 314 226 71.97 
(24.4.92 to 
12.5.92) 
Fourth Session 149 100 67.11 
(8.7.92 to 20.8.92) 
Fifth Session 61 32 52.45 
(24.11.92 to 
23.12.92) 
Sixth Session 253 93 38.75 
(22.2.93 to 
14.5.93) 

63 



66 
~ 

(1) (2) (3) (4) 

5.5.1993 19 22 02 
7.5.1993 15 24 04 
10.5.1993 15 20 1 07 
11.5.1993 6 11 0 38 
12.5.1993 14 25 0 45 
13.5.1993 12 19 04 
14.5.1993 26 29 01 

---
Total 388 637 39 21 



22, STATEMENT SHOWING TIME TAKEN ON VARIOUS KINDS 
OF BUSINESS TRANSACTED DURING THE SIXTH SESSION 

OF TENTH LOK SABHA 

-----------
Business Time Percenlage 10 

Taken Ihe lolal 
time laken 

H M 

ADJOURNMENT MOTIONS 5 07 16 

BILLS 

(a) Governmenl Bills '54 31 174 

(b) Prlvale Members' Bills 12 12 39 

BUDGETS 

(a) Railway Budgel ,/I 18 15 5.8 

(b) General Budget 43 38 139 

(c) Budget In respect of States under Presl- £8 02 2.6 
dent's rule 

DISCUSSIONS 

(a) Half-an-Hour DIscuSSions (Rule 55) 41 0.5 

(b) Short Duralion Discussions (Rule 193) 13 58 4.4 

MAnERS OF URGENT PUBLIC IMPORTANCE 39 21 12.6 
RAISED AFTER QUESTION HOUR 

MAnERS UNDER RULE 377 5 41 1.8 

MOTIONS 

(a) Molion under article 124(4) of Ihe Conslilu- 15 35 5.0 
tion 

(b) Molions under rule 388 0 04 

, Joint discussion took place on certain Slatutory Resolutions [VIde Slatement No. 
17 (ii) SI. Nos. 2 to 13) and Motion for ConsideraliOn of the connected Government 
Bills [VIde Stalement No. 3 SI. Nos. 6 to 8, 14 1021 & 26). Time laken on joint 
discussion has been shown under Governmenl Bills. 

( Joint discussion took place on (i) Himachal Pradesh State Legislature (Delegation 
of Powers) Bill, 1993 [VIde Statement NO.3 (i) SI. No. 25) (il) Demands for GranlS 
on Account (Himachal Pradesh) for 1993-94 and (iii) Supplementary Demands for 
Grants (Himachal Pradesh) for 1992-93. Time _en on Jotnl discussiOn has been 
shown under HIrnec:h8J PrIdIIh BudgM. 

87 



Business Time Percentage to 
Taken the tota! 

lime laken 

H M 

PRESIDENT'S ADDRESS 18 03 5.8 

QUESTIONS 38 04 12.1 

RESOLUTIONS 

(a) Government Resolution (u 

(b) Statutory Resolutions 8 38 2.8 

(c) Private Members' Resolutions 7 51 2.5 
STATEMENTS (Rule 372) 4 14 1.4 

OTHER MATTERS such as Papers laid on Ihe 18 28 5.9 
Table, Obituary References. Questions of Privilege. 
Points of Order, Personal Explanations, etc. 

'--- ._--
TOTAL 313 23 100.0 

(a Joint discussion took place on (i) a Government Resolution [Vl('le Statement No. 
17 (i): (ii) General discussion on Budget Railways for 1993-94: (iii) Demands for 
Grants in respect of Budget (Railways) for 1993-94: and (iv) Supplementary 
Demands for Grants (Railways) for 1992-93. Time taken on jOint diSCUSSion has 
been shown under Railway Budget. 
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